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Chandrappan, Sbn C  K.
Chaudhary, Shrt Ishwar 
Dandavate, Prof. Madhu 
Dhandapam, Sbn C T 
Godfrey, Shrimati M.
Goa warm, Shnmati Bibha Ghosh 
Gowder, Shri J. M.
Gupta, Shri Indrajit 
Kachwa l, Shn Hukam Chand 

Lalji Bbai, Shn 
Mayavan, Shn V 
M ehta, Shn  P. M 
M ukherjee, Shri Samar 
Nayak. Shn Baksi 
Pandey, Sbn Sarjoo 
Pandeya, Dr. Laxmtnarain 
Par mar, Shn Bhaljibhai 
Patel, Shn H M.
Ramkanwar, Shn 
Rao, Sbri M Satyanarayan 
Reddy, Sbn B N.
Subravelu, Shn 

Vajpayee, Shri Atal Biban

MR. SPEAKER The result* of the 
division is .

A y es : 105 N oes 28

The Motion was adopted.

SHRIMATI SUSHTLA ROHATGI • 
I in troducet the Bill.

13-07 hra.

STATEMENT R e. RAILWAY PAS-
SENGER FARES ORDINANCE

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRIMATI 
SUSHILA ROHATGI) On behalf o f Shri
Y B Cbavan, I beg to lay on the tab le ...

SHRI ATAL BIHARI VAJPAYEE 
(Gwalior) This is not proper The hon 
Minister Shn Ycshwantrao Chavan is 
himself present here So, he should lay it 
on the Table

MR SPEAKER What has happend is 
that I have already received intimation 
that the Deputy Minister would be laying 
it on the Table of the House

THE MINISTFR OF FINANCE 
(SHRI YESHWANTRAO CHAVAN)
It is just because of the division that 1 
happen to be here

f t  i ^  %

frarfK  t  I

SHRI YESHWANTRAO CHAVAN : 
I beg to  lay on the Table a copy o f the 
explanatory statement (H indi and English 
versions) giving reasons for immediate 
legislation by the Railway Passenger Fares 
Ordinance, 1971, as required under rule 
71 (1) of the Rules o f Procedure and 
Conduct o f Business in Lok Sabha.

* The following members also recorded their votes.

A yes Sarvashn Y. S, Mahajan, T. Sohan Lai and M. Bheeshmadev* 

Noes Sarvashn Lambodar Baliyar, M. S. Purty and M. S. Sivasamy,

f  Introduced with the recommendation of the President,


